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Monthly Reports by Heads of Public
Undertakings to Government

8715, Shri Parthasarathy: Will the
Minister of Finance be pleased to
state;

(a) whether it is a fact that mos
of the Chairmen or heads of Public

. Sector Undertakings are not sending

their monthly reports in the absence

. of which Government ure not able to
. avaluate their werformance: and
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(b) if so, the action taken in the
matter?

The Deputy Prime Minister and
Minister of Finance (Shri Morarji
Desai): (a) No, Sir.

(b) Does not arise.

Smuggling of Stolen Cars from India
into Nepal

'8716. Shri Ram Kishan Gupta: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that smugg-
ling of stolen cars from India into
Nepal across Indo-Nepalese borders is
rémpant;

(b) if so, how many such cases have
come to Government’s notice during
the years 1965, 1966 and 1967 so far;
and

(c) the steps taken to prevent this
menace?

The Deputy Prime Minister and
Minister of Finance (Shri Morarji
Desai): (a) A few cases of removal
of stolen cars from India to Nepal
across Indo-Nepal border have come
to the notice of the Government.

(b) The number of such cases which
have come to Government’s notice is
given below:

1965 nil
1966 4
1967, so far 6

(¢) The Treaty of Trade and Trans-
it between India and Nepal, 1960, en-
visages free movement of goods of
‘either country across the border and,
therefore, no regular customs cordon
has been set up. However, there are
17 Central Excise checkposts on this
“border which have been set up main-
-ly to identify and certify goods of
Indian origin on which rebate of

- excise duty is payable to HMG of
Nepal or foreign goods which move
under customs bond. Detection of re-
moval of stolen cars from India to
Nepal js essentially the responsibility
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of the police authorities. As soon as
information regarding theft of a vehi-
cle suspected to have been removed
to Nepal is received, the police autho-
ritis alert the police checkposts on the
border.

Central Medical Institutes

871%. Shri Shri Chand Goel:
Shri Hardayal Devgun:
Shri Brij Bhushan Lal:
Shri Beni Shanker Sharma:
Shri T. P. Shah:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether a meeting was recently
convened to consider the steps to be
taken to bring about uniformity in
the working of the Central Medical
Institute of Delhi, Chandigarh and
Pondicherry; and

(b) if so, the decisions taken at the
meeting?

The Deputy Minister in the Minis-
try of Health and Family Planning
(Shri B, S. Murthy): (a) A meeting of
the Co-ordination Committee of Post-
graduate Institutes was held on the
5th July, 1967,

(b) The Committee have made the
following recommendations:—

(i) The “Unit” system of staffing
should be adopted for all Clini-
cal departments and the Para-
clinical departments of Patho-
logy and Microbiology. Under
the “Unit” system, a team of
staff members works under a
Professor or Associate Professor
for a group of students.

"(ii) Registrars and tutors should
have Post-graduate degrees and
should be considered as jumior

teachers and not merely as
students. The number of Regis-
trars should be reduced to the
minimum so as to give increased
opportunities to the Residents
for taking graded responsibility
for patientcare.





